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ments III & IV (regardin, parallel 
deals) which I am laying on the 
Table of the Hou,e. [Placed in Lib-
rary. See No. LT-6339/66]. 

Steel PhDt and C.ptlve M1n~ 
Workera 

°1685. Shrl O,jl: 
Shrl E,wara Reddy: 

Will the Minister of Iron and Stetll 
be pleased testate: 

(a) whe'her in continu':lnce of the 
protest against thr! unfair discrimi ... 
nation as b:::tween workers in steel 
plants and the c,ptive mines under 
the Rhi loi steel project, the Action 
Committee of the T:-ade Unions orga~ 
nised a token strike on the 28th 
Moreh, 1966 and have threateDed an 
indefinite strike On this issue; 

(b) whether the authorities of the 
Bhilai Steel Piont and the Hindu.-
tan Steel Limited hlVe been advised 
to take me3sures to remove the cau!IIe 
01 industrial discontent in the captive 
mines in the matter of discrimina-
tien in D.A. rates and thus aveid the 
steppage 01 preduction both in the 
mines and the plant; and 

(c) whether Government have Ini-
tiated direct hlks with the trade 
uniens to settle the issue, failing 
whiCh, whether Hindustan Steel 
Limited will be advised to' refer tIIII 
dispute to arbitration? 

The MIDlster of Iron and Steel CShn 
T. N. Slnrb): (a) to (c). A stat .... 
ment is laid on the Table of the 
Hou.e. I Placed in Library. See No. 
LT-6340/66]. 
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LaW Charge by the Ball .... y PoUce 
on Passe",er. 

01887. Shrt P. Veak.talubbalah: 
Shrt BrtJ B ... I Lal: 
Sbrl Vlshw. Natb Pandey: 
Shrl O. C. Sharma: 

Will the Minister of Ballw.y. be 
pleased to state: 

(al whether it is a 'fact that. lathl 
charge was made by the Police at 
Howrah Railway Station on the 28th 
April, 1966 to dIsperse crowd; 

(b) whether many persons were in-
jured in the lathi charge; 

(c) whether any dama~ was caua-
ed to the railway property; and 

(d) the reasons for thl. unfortunate 
incident? 

The _ler of State to the MinIs-
try of BaI1",&,.1 (Dr. Bam 8abllq 
S.h): Ca) Yes. Sir. 

(b) Seven rioters sustained minor 
injuries. 

(c) Yeo, Sir. 
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(d) The trouble started wben !.he 
mob at Howrah Station became res-
tive due to dislocation of train servi-
ces caused by passengers at Utlarpara 
Railway Station p1'eventing runninll 
of trains on the main line for alleged 
late running and shortage of accom-
modation. The mob refused to dis-
perse as requested repeately by the 
PoliCe and later started indulging in 
violence when the Pollee were com-
pelled to la thi charge. 

SlIbllldy fOr Chemical Manufacturers 

·1688. S~rI SlIbocIh ~: 
Shri Madbu Limaye: 
Shri S. M. Banerjee: 
8hri SoIaDkI: 
Shrl Badel 
Shrl P. K. Deo: 
Shrl Rameshwar Tantla: 
Shri Hlmmatslngka: 
Shrl R, S. Pandey: 
Shrl R. Barna: 

Will the Minister of COlJUDerce be 
pleased to st.te: 

(a) whether ,""vernment propose 
to give subsidy to chemical "tnanufaC'-
turers who manufacture chemicals for 
export purposes; 

(·b) if so, whkh themicals have 
been put in this category;' and 

(c) how much subsidy will be paid 
to the manufactUrers? 

The ·Mlnlster of Commerce (Sh" 
Manubhal Shah): (a) to (c). There 
is no general scheme for grant of 
cash subsidy to manufacturers who 
ma.nufacture ('hemic81~ for export pur-
poses. It has, however, been decided 
that the S'ot" Trading' CorporatiQlll 
would purchase Hydrochloric acid, 
Ammonium Chloride Teohnical, Blea-
ching Powder, and Sodium Bichro-
mat~ at price. not higher than those 
advised ,by the Directorate General of 
Technicnl Development and sell theSt! 
at prices not below the minima to be 
fixed' by the State Trading Corpora-
tion. AB the quantity of export can 
not be predetermined, It I. not paul-

bl,e to estimate !.he amount of oub.id:r 
that would be paid under the scheme: 
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